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RAJYA SABHA - i

Tuesday, the 26th April, 1988 /6th
Vaisakha, 1910 ( Saka)

The House Met at eleven of the clock,
Mr. Chairman in the Chair,

MEMBER SWORN

Shri Ramsingbhai
vakoli (Guijarat).

Pataliyabhai Rath-

OBITUARY REFERENCE

Mr, CHAIRMAN: Hon Members, before
1 take up the Questions I refer with
sorrow to the passing away of Shrimati
Pushpaben Janardanrai Mehta 5 former
Member of the Rajya Sabha from the
State of Gujarat, Shrimati Pushpaben
Janardanraj Mehta wag born in  March
1905 ‘at Prabhag Patan, Somnath, Saurash-
tra and she had her education privately.

A dedicated und noted social worker,
Shrimati Pushpaben Janardanrai Mehta
was founder of a number of organisations
for the rehabilitation of women and child.
ren. Shrimati Mehta’s dedication to
sociaj work earned for her the national
recognition when she was awarded ‘Padma
Bhushan’ in 1955. She was also the reci-
pient of Janaki Devi Bajaj Award. She
was 5 Member of the Legislative Assem-
bly of erstwhile States of Saurashtra and
Bombay and later on Gujarat before she
was elected to the Rajyy Sabha in 1966.

Shrimati Pushpaben Janardanrai Mehta
was a lover of wild-life, folk songs and
literature interested her the most,

We deeply mourn the passing away of
<Shrimati Pushpaben Janardanrai Mehta.

I request Members to rise in their pla-
ces and observe sgilence as 3 mark of res-
pect to the memory of the departed.

(Hon. Members then stoog in silence
for one minute)
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to Questions 2

' MR. CHAIRMAN: Secretary-General
will convey to the Members of the be-
reaved family our sense of profound sor-~
row and deep sympathy,

ORAL -ANSWERS TO QUESTIONS
Action plap to deal with Punjab sitiation

*21. SHRI HARVENDRA SINGH
HANSPAL: Will the Minister of HOMB
AFFAIRS be pleased to state: )

(a) whether the Central Government,
in consultation with the officidls of the
Punjab Government, have recently final-
ised an action plan to deal with the Pun-
jab situation;

(b) if so, what are the details of the
action plan; and

(c) by when the action plap will be
implemented and to what extent the in-
creasing activities of terrorists will be curb-
ed thereby?

THE MINISTER OF STATE IN THE
MINISTRY - OF PERSONNEL, PUB-
LIC GRIEVANCES AND PENSIONS
AND THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. CHIDAMBARAM): (a) to
(¢) A Statement is laid on the Table
of the House.

Siatement

The situation in Punjab has beem re-
viewed in the light of the recent escala-
tion of violence and terrorist acts. Detail-
ed discussions were held with the District
Magistrates and the Senior- Superintendents
of Police of the 12 districts in Punjab.
This was followed by a review with State
level officers ard another review withy'
officialg of the Central Government, Based
upon these discussions, anp Action Plan
has been drawn up for implementation in
Punjab. ‘

"While it would not be in public inter-
est to disclose all the aspects of the Ac-
tion Plan, Government wish to share with
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ithe 1#on'ble n Members . soqpe ©f the pkey
elements wof Ake nAgtiom-Plan. ;They are
asifallows:

1, More effective policing of the bor-
der which will include putting up fenc-
ing along the most vulnerable segments
.of the border; ‘floodlighting improving

_ the jeep track along the border; construc-
ting more observation towers and intio-
..ducing sophisticated . equlpment to detect
and. check intruders. ‘

2. Revamping and strengthening the
intelligence gathering  machinery in
s Punjab. An officer of the rank . of
IGP has beep appointed as IGP (Intel-
ligence). ' Suitable decisions have been
taken regarding strengthening intelli-

gence gathering machinery  at the °

- Police Station level,

3. Fffective anti-smuggling opera-

tions. An officer of the rank of IGP has

. daspur and Ferozepur. Amritsar  has

been appointed as IGP (Border) with

i gpecial responsibility for anti-smuggling

operations. More steps are underway
to put down sm_uggling.

4, Improving the Police administration
in the border district of Amritsar, Gur-
-daspur and Ferozepur. Amritsar has
been (rifurcated into three Police dis-
trict ang Gurdaspur hag been bifurcated
into two Police districts. Each Police
district will be under the charge of an
SSP angl the SSPs have been given cer-
tain spacific tasks which are bemg car-
.ried ouf.

:5. Bxpanding and: impreving vigilance
.in ithe villages. A -Village , Protection
.Force will be set up in each villages.in
»the - affected districts.  Already - 140 vil-

- ~:1age pitketsi have, been, established .which

owill Jform the _nucleus -of -the Village,

- Protection -Forge. -Home [Guards qpmd

usx-servicemen (will - be -taken into the

* tforge. ~The -daily -allowance-o{ »Home

3

‘Guards has been increased to Rs. :25.
The village pickets will be supported:
“ipy stitsble nstrike rforces Chut it wmenld
" -smopeeily spublic mmterest toagdistlose: thee
* uidtalls, :

6. W ;gtrepgth of -the jeepurity for-
ces along the border has‘!Jeen reviewed
apd suitably, enhanced,

7. The role of the Punjab Armed
Police has been redefined and an offi-
cer of the rank of IGP has been ap-
pointed as'IGP (Armed - Police).

8. The State Government have drawn
up an area Improvement plan which
would be implemented in the areas sur-
rounding the Golden Temple complex.

9. Several steps, including transfer
of personnel, have been taken to activise
the ~State administration apd make it
more effective,

10. A machinery . for . redressul of
public grievances has been set up and
specific responsibilities assigned at each
level. An Apex body has beep set up
to mornitor redressal of public grievan-
ces,

11. The State Government are taking
steps to revive the Lok Shakti Sama-
gams which have proved useful in the
past. -Some changes have been made
and based on the experience, the Sama-
gams will be resumed with effect from
1st May, 1988.

12. In order to match the sophisti-
cated weapons which are now being
used . by terrorists, sophisticated arms
and other equipment have been rushed
to Punjab,

13. Steps -are underway to plug the
sources of money which flows to terro-
rists and extremists,

14. Six battalions of ITBP have been
deployed ; for , Bank . protection.

The political -aspects -of - the problem in
Punjab have also been kept in view. Suit-
wble ;udevisigns +will ‘be :taken from time
to time.
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“The strength of the security forces
aiong the border has been  reviewed
and suitzbly enhanced.”” 1In the, eighth
point it has been said ‘“The State Gov-
ernmenty have drawn yp an area Im-
provement plan which would be imp-
lemented in areas surrovnding the Gol-
den Temple complex.”
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“Steps are under way to plug the

Sources of mofiey whicy flows to ferro-
Yists and extremists.” -
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SHRI P. CHIDAMBARAM: Mr.
Chairman, Sir, Government does not
under-esiimate the gravity of the situation
of Punjab. Since President’s rule was im-
pesed in Punjab, the Governor has been
taking a number of steps. They had
achieved a certain measure of success in
the first few months. It is only after
January 1988, there was a sharp deterio-
ration in the situation. We have debated
this matter in this House. We have taken
note of ihe strong views expressed by the
hon. Members and we have reviewed
the sitiation., On the basis of that review,
we have drawn up an action plan. The
question, Sir, as you will kindly see, seeks
to know details about the action Plan
which has been formulated recently and
which is being implemented, and I have
given as much details ag is possible. This
plan is being implemented now and we
hope that we would be able to fight ter-
rorism more effectively through this plan.
It is too early to ask for results of this
plan but let me say that during the last
two weeks, 21 terrorists have been killed.
Our border security forces have had some
success in stopping as welt as killing in-
truders, Large cache of arms have been
seized, weapong have beep seized, There
is a more systematic drive against terro-
rists’ arms dumps, armg cache and wea-
pons in the hands of terrorists, I hope,
Sir, that when the full impact of the action
plan is felt in the affected districts, oun
secutity forces, who are putting up a very
brave struggle against terrorism will be
able to show greater success, Sir, we do
not deny that ultimately, we must find 3
political solution to the Punjab problem.
In fact, we repeatedly said in this House
that the finaj solution can only be a
political solution. But I think we are in
a Catch-22 sjtuation. You cannot find a
meaningful political solution unless you
make it clear that terrorism will not.pay
. and we are not going to yield to terrorism,
The advantage which we seemed to have
until December 1987, apparently slipped
out of our hands in January, February and
March, We are trying to regain that ad-
vantage in this fight against terrorism. The
political aspects of the situation are al-
ways kept in yview. The Prime Minister,
the Home Minister have interacted with

[RATYA SABHA]

to Questions 8

a large number of people from Vvarious
walks of life including senior leaders of
political parties. Members of political par-
ties whose leaders were called for such
interactions are aware of the nature of
these interaction. I share the concern
and sorrow of the hon. Members but 1
would take to reaffirm the Government’s
determination to fight terrorism but at the
same time, continue the search for a mean-
ingful political solution,

SHRI SUBRAMANIAM SWAMY: Sir,
he said Catch-22  situation? What is
Catch-22?
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The Opposition has absolutely no serious-
ness in the matter. . |

SHR] K. MOHANAN:
for the 20th century.

This is a joke

SHR1 VIRENDRA VERMA: A new
discovery.

ot gedw= Tag gamrer : et o
woifsem RS § 9 HeAw-dan
we gar § 993 o v agi W
92 g & % 99 g H, Fiarr ¥,
srnﬂatﬁ@m%rfésr"rtfmﬁ
wgne-eaa%lfwﬁﬁmr
wWre g @i ... (saEem)i

SHRI DIPEN GHOSH: Who says
that? You talk of action plan here and
you impose President’s rule there,

SHRT HARVENDRA SINGH HANS-
PAL: You are not serious at all....

st @wrafy : o FqETe ET )
o€t grdz fag gomw : o, &
FIETAT 1 AT T QT AT | AT
gore ¥ =g grad § R e A
BT 9T UF~-47 97 g€ g1 T @
ITH 99 F a9 ETT% a‘g‘wﬁ@m
§ faamar 2 1 @mr qg fawan
g @ saEr mc‘ﬁ T = fear smar

g ... (sr3gm)

SHR1 VIRENDRA VERMA: What is
the question? Ve

s el : oTT @arer a7 oo

oA gLEW @ gautew : H ST
g fF St fefer € W & S€
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SHRI P. CHIDAMBARAM: Govern-
ment is of the view that there has been
an oacceleration in the Kkillings, there has
beep an escalation in the Kkillings, Te-
cause of the continuous flow of arms as
well as trained terrorists from across the
border. It is to control this escalation
and stop the flow of arms and trained ter-
rorists from across the border that we have
worked out a package of measures. One
of the measures is to put up fencing along
the vunlnerable segments of the Indo-Pak
border. This is being done on a crash
basis. The work has already started, 1
cannot give a definite time whep this
would be completed. But I am hopeful
that it will be completed in about two
to three months ip the vulnerable seg-
ments which have been identified. But
there will still be other segments in which
fencing will have to be put up and that
will be taken yp later after the vulnerable
segments are covered. As [ said, fencing
is only one of the measures. A combi-
nation of measures, a package of measures,
have beep devised, and it is my hope that
when these measures take cffect, we will
be able to stem, if not completely stop.
the killings.  But our goal is to stop the
killings and eliminate terrorism i Punjab.

SHRI M. S. GURUPADASWAMY: It
is obvious that President’s rule in Punjab
has failed completely. You have failed
to eliminate terrorism, you have failed
to prevent infiltration of arms from Pakis-
tan and you have failed to stop corrup-
tion in the police and other departments
in Punjab.  The net resul{ is that you
have become impotent. May I ask the
honourable Minister whether this  pack-
age of measures, this plan of action, that
has been there, includes as a vital element’
a political settlement? I ay Dot sure
that without a political settlement terro-
rism and violence cap be eliminatey in
Punjab, The Government, particuarly the
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Horhe Ministry, is- putting: the-carf : before:
the horsé, Firstly, you have got to solve:
the problepy politically. And .then* ter-
rorists- have got'to to eliminated, Now
you want to eliminate terrorism  without
solving the political problem, the political
question. May I ask him whether this
approach, this strategy, will really solve
the problem in Punjab and lead to a poli-
tical settlement ultimately? He has been
talking of an ultimate political settlement.
He is not talking of an immediate politi-
cal settlement.

SHR1 P. CHIDAMBARAM: The hon-
ourable Member has, of course, expres-
sed a point of view. [ cannot accept the
charge that the President’s Rule has failed.
Ag far as the search for a political solu-
tion is concerned, I have stated the Gov-
ernment’s position. The political aspects
of the Punjab problem are always kept in
view. I can seek suppory from the many
statements made by the leaders of some
other political parties. Unless we ensure
that the message has gone home that ter-
rorism will not pay, that we will not bow
to terrorism, I do not think that it is pos-
sible to find a solution, a final political
solution. Therefare, the action  plan
which I have spelt out deals with the
measures taken to fight terrorism while,
at the same time, we continue to look
for g politica] solution,

MR. CHAIRMAN: Yes, Mrs. Najma
Heptulla,

DR. (SHRIMATI) NAJMA HEPTUL-
LA: Sir, T agree with my coileague that
there has been o strengthening of the po-
lice force. We were discussing the working
of the Home Ministry in our House yes-
terday and everybody spoke about Punjab
and the situation in the whole country
and the whole country is worried about
it. Today, everybody has agreed also that
we have to find 3 political solution and
our Minister also agreed to it and said that
we have to find a solution. Well Sir, in
this conmection, 1 would like to say that
today there is a news item ip the papers
that there was a very high-power commit-
te¢ meeting .yesterday with the Prime

[RATYA *SABHA]

to Questiony 12

Minister and- the- Hoste - Minlstef. and 2
few’ other Jeaders of Punpjab. Will. thes
Home Minister be’in a position to let-the:
House know about the discussion that,
took place? Or, are-these discussions
still ‘at a rudimentary stage and therefore,
he would not like to disclose anything
about those discussion? Thig is what I
would like to know.

SHRI P. CHIDAMBARAM: Sir, the
meeting that was held yesterday was not
a meeting of any high-power committee.
The Prime Minister had invited  very
learned and eminent men from various
walks of life including the senior leaders
of the political parties. About three or
four weeks ago he had invited another
group of people. These are continuing.
This is a continuing exercise in which
the Prime Minister intends to exchange
views and hold a dialogue with leaders
from various walks of life including . the
newspaper editors and leaders of the poli-
tical parties,

MR, CHAIRMAN: Yes, Mr. Dipen
Ghosh,

SHRI DIPEN GHOSH: Sir, I must con-
gratulate the honourable Minister of State
for Home Affairs, Mr. Chidambaram....

SOME HON. MEMBERS: For what?

SHRI DIPEN GHOSH:. . .for his can
did admission that during the President’s
Rule there hag been increasing infiltration
by extremists with highly sophisticated
arms, by trained extremists, from across
the border and there hag been an escala-
tion jn the numbe; of killings. This is
yet another reasong for which his Govern-
ment must quit and quit immediately to-
day... (Interruptions)... because they
have no right to say on.

MR, CHAIRMAN: What ig your ques-
tion?

SHRI DIPEN GHOSH: They have no
right to stay on....(Interruptions).., Sir, :
they have no right to stay on. I say this
because in this House, last year, the Home
Minister had made , statement while lay-
ing the Report of the Governor on the
Table of the House and the reason, that

L
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wag sidted | thdg  for - infiSONing* thé* Presi-
dent's Rile jn: Phnjab>wag thar therg hid
been-a deterioration: instheslaw. -anyionder
situationy there had: beetiiia - failureropr the
part of .the. then, State-Government to
tackle the problem of extremists and thére
had been .escalation in tHe killitigs. So,
that ‘was: the ~statement” made and “thg ad-
mission 'todgy made by -Mr. Chidambaram
is thati during.the President’s Rule ' extre-
mists- who are well-trained ang equipped
with sophisticated arms, have come froms
across the border. And, Sir, what is
President’s Rule? President’s Rule is the
Central Government rule

MR. CHAIRMAN: You put your ques-
tion now,

SHRI DIPEN GHOSH: Naturally, Sir,
this is the reason why they should quit...
(Interruptions) ... My specific question is
... {(Interruptions) . ..

SHRI K. MOHANAN': The question is
when they are going to resign...(Infer-
ruptions) .. .

SHRI DIPEN GHOSH: Sir, my specific
question emanates from the main question
regarding the action plan. Mr. Buta Singh
might remember that there was a meeting
last year...(Interruptions)....

MR, CHAIRMAN: You pu; your ques-
tion now.

SHRI DIPEN GHOSH: The question is
this. There was a meeting last year in
the Prime Minister’y office, The Prime
Minister had held that meeting with the
leaders of the opposition parties and gro-
ups. Mr, Buta Singh was present. An
Action Plap was prepared in that meeting.
Mr, But, Singh wag authorised to prepare
that Action Plan. (Interruptions),

MR. CHAIRMAN: Please put your
question,

SHRI DIPEN GHOSH: Ag Mr. Hans-
pal has said, the problem is essentially a
political one. That Action Plan was aim-
ed at political action. That Action Plan

was started,. Now what made the Gov-

ernment t0 get away from implementing
that Action Plan? This iy my gpecific

[26 ‘APRPL; 19887

t6"Quedtions 14

qiestion”  THAt - Abtibn“ Pfn’' was - drwii
up by™r * Butd Siigh id"consiltition with
all' tHe - oppositids - parties, Nw-why il
tHey deslst” frotrt *taking “action”on”  that
Attibn-'Plan?’

SHRE ‘P; CHIDAMBARAM: Our-hofi!
friend ‘might hav -shifted from Row No.
1-to ‘Row-No. 2, but- we-are not going
to rup away,

SHRI DIPEN GHOSH: Next year you
wil] be coming ‘to this side and ‘we wilt’
be -going 'to that:side,

SHRI P, CHIDAMBARAM: What -was
discussed last year was fo conduct mase
meeting in Punjab involving: all the poli-
tical parties. Mass meetings were indeed
conducted. I am grateful to the CPI and
the CPM: who joined the ‘Congress (I) 'in
holding these meetings,

SHRI DIPEN GHOSH: We participat-
ed in that Action Plan. We did not joim
the Congress (1), :

SHRI P, CHIDAMBARAM: The BIP
alsh :cooperated,  Afterwards some politi-
cal- forces, some individuals, tried to use
this not for carrying the message to the
people of Punjab and building confidence
in them, but for mutual recriminations
based on political considerations, There-
fore, if this thing is stopped, then it is
not the fault of anyone Ag I have said,
we are going to have Lok Shakti Sama-
gam from 1s¢ of May 1988. I extend a
very cordial invitation to Shri Dipen
Ghosh to join us. Under the new pro-
gramme, we go to the people from 1st
of May, 1988. (Interruptions) Joining
the party will be the best thing. But I
cannot expect you to do that.

SHRI A. G. KULKARNI: As Mr.
Hanspal has already stated, the basic point
is the influx of weapons from across the
borders which are being dumped into the
Amritsar temple. Sir, we are faced with,
a very bad situation. Since 1984, these
Amritsar dumps are being used against the
commop people. As you know, this Mu-
jahid problem hag alsp come. The Gov-
troment has not given any information
whatever about it in the present reply
Now ong of the fall-outs of this terrorist -
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problem in Punjab js that the whole prob-
lem is being taken over to the big cities
like Bombay, Poona, Madras and Calcutta,
Hag the Ministry of Home Affairs taken
any cognizance of the fact that the Kha-
listan Liberation Army has spread all along
in Bombay Poona, Madras and Calcutta?
What steps are you going to take to stop
these things becauge it is a very difficult
position for the people in those areas? In
this connection I wanted to know one
thing and I agree with the Ministe, of
Home Affairs that unlesg the terrorists are
brough; to book and unless the terrorists
are brought 1o a position where they will
agree to a political solution this ig only
dreaming that there will be a political
solytion. T think, the practical and prag-
matic 'way is to step up action against
the terrorists and bring them to a position
whereby a politcal sitnation will  reach-
ed and where Sushil Muni or some other
Munis have got a limited scope. 1 would,
like to ask the hon. Home Minister as
to what steps you are going to take about
the proliferation of terrorism in the rest
of the country because people are going
to suffer on this account. And the second
thing is that the Government should bring
the terrorists to book, Otherwise, this
political solution will not be there,

SHRI P. CHIDAMBARAM: Sir, from
time to time we have received reports
about the support extended by organisa-
tions which have nameg similay to the
names which we know that exist in Pun~
jab emanating from some parts of North
India and Maharashtra. But, Sir, I don’t
think that there is any confirmed informa-
tion that these terrorist groups have spread
themselves in an organised way to other
States. But 1  take the word of caution
from the hon Member, Mr Kulkarni We
are vigilant. We have alerted the Nor-
thern States as well a5 Maharashtra and
Gujarat. We will con‘inue to be on the
vigil.

SHRI A. G. KULKARNI: Should I
supply you the letter?

SHRI P, CHIDAMBARAM: I have got
your lgtter, .

[RAJYA SABHA]

to Questions 16
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SHRI P, CHIDAMBARAM: Sir, as we
have said before, the involvement of Pak-
istan ig conclusively established ip the es-
calation of terrorism in Punjab, In the
last two weeks alone, for the period from
7th to 23rd April, 30 intruders were killed
on the border while they werz trying to
cross over from Pakistan into India. We
have information that two Pakistani ran-
gers also died in these incidents.  Altho-
ugh matters surroundeq by som, kind of
controversy are tried to be raised by Pak-
istan, the Ministry of External Affairs have
presented an gide-memoire to the Pakistan
Government  bringing to their noitce the
evidence in our hand and taking serious
exception to the suppor: given by Pakistan
t0 terrorist activities in Punjab. Sir, any
other question relating to what the Minis-
try of External Affairg proposes to do, 1
think, the hon, Member should address it
to the External Affairs Ministry and 1
am gure that Ministry will certainly be
more competent to answer that question.

g

SHRI PARVATHANENI UPENDRA:
Sir, this Government has always been
having an inverted look at the TPunjab
problem. In its list of priorities always
the first comes last and the last comes first,
Otherwise, Sir, if you see the list of key
elements which they have mentioned, poli-
tical solution is no! even numbered. It
comes at the end And I would fike to
know from the Minister what exactly he
means by the political aspects. Is it the
revival of the Punjab Accord which is
treated ag dead or the restoration of the
popular rule or the negotiationg with the
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concerned parties? What exactly does he
means by politicaj aspects? And second-
ly, Sir, the extremists are using very sop-
histicated weapons like AK-47 and rockets,
and one of the extremist leaders has given
an interview recently whereip he has stated
that they are obtaining, not AK-47 but
some of the sophisticated weapons from
Indian army sources. I do not know
whether it has been brought to the notice
of the Minister. In such a case what
action has the Government taken to plug
the source of supply of these sophisticated
weapons?

SHRI P. CHIDAMBARAM: Sir, I made
it very clear that the source of supply
of these weapons is Pakistan as well as
that these weapons are bought in foreign
arms markets. ‘There is no information

x that any weapons from the Indian army
" depots have gone intp the hands of terro-
rists. 1 cannot, Sir, comment on news-
paper teports. Theré is no confirmed re-
port of that nature.
brings to my notice any particular case,
then I will certainly request the Ministry
of Defence to look into this. But the
source ig smuggling of arms and infiltra-
tion of armg by trained personnel crossing
over from Pakistan into India. Because
the smuggling has increased during the last
three months, the flow of armg has’ also
escalated and that is the reason why there
is an increase in the number of Kkillings.
As regards the political aspects, these have
been debated several times in this House.

™ % would not be possible for me to enter

into a debate in the space of ap answer.
But the problemg are well identified. The
Punjab accord is not dead, This Govern-
ment is committed to implement th. Pun-
jab accord. W, are also trying to find
out if any political leadership will emerge
in Punjab which can enjoy the confidence
of the people. Today that leadership is
not very visible. Therefore the search
goeg on, the dialogue goes on. I do mnot
think it is correct to say that the politi-
cal aspect has been relegated to the back-
ground. We are trying to see what all

~wjs possible and we are also keeping the

political aspects in view constan:ly,

SHRI PAWAN KUMAR BANSAL: Mr.
Chairman, Sir, the immediate resuly of any
killing by the terrorists in Punjab is the

.
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large scale migration from the affected vil
lages. And this is the avowed object of
the terrorists there. Contrary to various
proclamations by the authorities I am sorry
to say that very liitle is done to help the
victims. A young widow who ig not able
to collect the ashes of her husband s
asked by the Deputy Commissioner con-
cerned to return to the village, bring the
post mortem report and varioug other
formalities duly completed before she ap-
plies for some assistance. I would like
to know from the hon, Minister the pre-
cise number of cases which have een
given such assistance during the last two
months,

SHRI P, CHIDAMBARAM: Sir, I do
not have the figures of people who have
been given assistance in respect of migra-
tion from one place in Punjab to another
place in Punjab. The question did not
deal with that. I will collect informa-
tion ip respect of internal migration and
1 will furnish it to the Member as well as
place it on the Table of the House

MR, CHAIRMAN:
Sinha,

Shri  Yashwant

SHRI JASWAN:I‘ SINGH: Sir, T have
not asked the question

SHRI SUBRAMANIAN SWAMY: Sir,
Mr_ Sinha is here. He is the originator
of the word Sinhala. All Sinhales, are
from Bihar,

SHRI YASHWANT SINHA: Sir, I
must confess my utter disappointment at
the reply which the Home Minister has
given to thig question  This is a kind of
a reply which one does not expect from
the Hom, Minister of the country, It is
a kind of reply...

MR. CHAIRMAN: Put the question.

SHRI YASHWANT SINHA: Sir. poli-
tical aspects of the question have been re-
ferred to ip the reply which the Minister
has given. I recall and many Members
present in the House will recall that in
November last year the President of the
Janata Party, Mr, Chandra Shekhar, had
paid a visit to Amritsar in a very routine
way. He visited the Golden Temple.
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There;. some sofiitheuhigh priests: whé- were -

present; expressed i desire :tor meet him,

and he,went to.see them, He had ‘5 brief -
This was carried in the news- *

discussion,
papers;. When. hg came. back, I remem-
ber, he was roundly takep to task by the
Home .. Minister: 'whor alleged that Mr.
Chandr, Shekhar had gone to Amritsar,
and specially to the Goldepn Temple and
he had metithe high priests -with a spe-
cific intention.of inciting them-to violence
and to aid and abet terrorism in Punjab.
Now, the samg afternoon, the high priests
were grrested suddenly and equally sud-
denly they were releaseq o few months
later. Mr. Badal and Mr. Tohra were
arrested. Mr. Badal has been released
while Mr. Tohra is still jp jail. My spe-
cific question is, what are the ingredients
of the political aspects,” or the political
policy which the Government has towards
Punjab problem, and how do these contra-
dictory elements—there are many more
which I am not recoun‘ing—fit ip the gver-
all situation and the overall strategy in
Punjab?

THE MINISTER OF HOME AFFAIRS
(SHRI BUTA SINGH): The hon, Mem-
ber is new to the functioning of this
House. Therefore, he is finding Inspec-
tors and Sub-Inspectors in the form of
Ministers. I welcome the interest and his
serious concern in the situation prevalent
in Punjab. The hon. Member was pre-
sent when Shri Chandra Shckhar went to
the Golden Temple. What I reacted to
was his statement the nexi day which ap-
peared in the press. 1 expected that Shri
Chandra Shekhar will at least denounce
terrorism and the use of violence, and also
wil} give us some picture of the situation.
The picture that he g ' ug was that in-
side the Golden Temp : there is no ter-
rorist; there is ng  weapon ..(Inferrup-
tions) .

SHRI SUBRAMANIAN SWAMY: This
is a total * Neither Mr. Chandra She-
khar ever said it nor I ever gaid it. But
this ig the disinformation that they have
learnt from their partnerg across, from
the Soviet Union,

*Expunged ‘ag ordered by the Chair.

[RAIYA SABHAY?

2&7!

SHRY¥ 'K+ MOHANAN: H iy alviays-in"
the -U.S. ... (Irrerruptionsy}

SHRI SUBRAMANIAN:SWAMY:¢ Thita
should go .owt: of the recerd.
irrespomsible. . (Interruptions) .  ‘Thay show
uld go off- the:record;: otherwise :yomthavei
to appoint .a ‘committee.

to Queyins*

MR, CHAIRMAN: The word you- had :
used is unparliamentary and T expunge it

SHRI K, MOHANAN: How did he say:
abouy the Soviet Unmion? This is
unfortunate. . . (Interruptions) .

SHRI GURUDAS DAS GUPTA: We.
denounce his way of taking things about
the Soviet Union. It has no relevance.
It is deplorable absolutely. .. (Interrup-
tions). He must know how to behave.

SHRI SUBRAMANIAN SWAMY: What
Mr. Mochanan had said must go out of
the cecord. .. (Interruptions) .

SHRI K: MOHANAN: Why did he say
about the Sovie; Uwion?

SHRI GURUDAs DAS GUPTA:
This gentleman is taking too much of liber-
ty in the House. We will not allow hinr.
He must know how to speak. ... (Interrup-
tions). 1 want your ruling, Sir. People
cannot be allowed to misuse Parliamentary
form the way he is doing. It is too much,

MR. CHAIRMAN: The first thing is
that the word you used is unparliamentary.
(Interruptions). Secondly, Ithink, when the
Question Hour is there and the person is
not questioning, he should be doubly care.
ful. Otherwise also, it is not the tradi-
tion of any Parliament worth the name
tha; we cast aspersions, wholesale asper-
sions, on Members ‘and political parties as
such.

SHRI BUTA SINGH: And
countries. (Inferruptions),

friendly

MR. CHAIRMAN: It has always been
the practice, and in some countries it is 2
rule also, that we do not bring ip another
country especially at thig- juncture  when
both the countries are trying to reach am
agreement towards peace. We should

»

mosk

Thig: .for /,

~r
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ot do anything which. Jjeopardises thot
particular attempi towards peace. (Inter-
ruptions)** Anythmg spoken wnt.hout my
permission will not go no record,  (In-
terruptions)**1 am not permitting. So ob-
jectiong does not come in. (Interruptions)

SHRI BUTA SINGH: I was teying to
complete the answer to the supplementary
by hon. Yashwant Sinha, The criticism
that I made of Shri Chandrashekhar’s Ex-
press Interview, which appeared the next
day in the press, holds good even today.
I expected Shri Chandrashekhar to take
notice of what is going on inside the tem-
ple and also if he could give a piece of
advice to those priests with whom he had
a closed door meeting, that first of  all
they must come down heavily on the killing
of innocent people, especially in the name
of religion. That did not appear in the
press, That is why 1 criticiseq the state-
ment. I think I have done my duty say--
ing ihat alj leaderls, especially those
leaders, who are always been to have poli-
tical solution to  this  problem, must
stary with it that separatism in Punjab
can never be tolerated, innocent people
should not be killed and religious places
should not be used for politica] purposes.
These are the parameters ang thig is preci.
sely what we mean by the politica solu-
tion

Hon. Prime Minister has gone on record
many a time that political solution must
be within the framework of the Constitution
of India and must mean complete giving
up of violence in public life. We are
willing. Our doors are open. We are
willing to talk to aaybody accepting these
parameters. This is the perception of the
Government. I am sure Shri Yashwant
Sinha will agree with me and also try his
influence in the Janata Party to btring his

people round.

But, Sir, Shri Swamy is an old friend of
mine. He is a Parliamentarian. I could
never think thay he will not use the head-
phone., I never used his name. I do not
know how out of the blue...

**Not recorded.
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The people behind you saig that I had said.
there' are o’ arms in' the Golden Temple:
That js totally untrue.

I never said that, (Iaterruptionsy, You
people have been saying it (Interruptions)

SHRI BUTA SINGH: By now I have
become immune to all kinds- of abu-
ses, but for heaven’s sake don’t abuse a
friendly country the Soviet Union, which
is a great friend of our people.

*22, [fhe questioner (Shri Kalpnath
Ral)was absent. For answer vide cols.
232 infra'].

Import of sunflower oil by STC

*23. SHRI BHAGATRAM MAN-
HAR:{*
SHRI BIR BHADRA
. SINGH.
Will the Ministes of COMMERCE be
pleased to state:

PRATAP

(a) whether it is 'a fact that the State
Trading Corporaion . has recently switched
over from palm’ oil palmolein imports to
sunflower oil imports;

(b) if so, what are the weasons therefor;

(c) whether it is also a fact that STC
has placed orders with foreign companies
for the supply fo raw sunflower oil; and

(d) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHR1
P. R. DAS MUNSHI): (a) to (d) A
statement is laid on the Table of the House,

Statement

(a) to (d) Impert of edible oii 15 cana-
liseq through State Trading Corporation
of India Ltd. (STC). STC imports se-
veral varietries of edible oil in‘luding so-
yabean oil, neutralised palm oil, refined

1The question was actually asked on
the floor of the House by Shri Bhagatram
Manhar.



